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MR. SPEAKER: He has already said that. There is no need to repeat it.
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MR. SPEAKER: Shri Ravi Prakash Verma, Shri Ilyas Azmi, Shri Hannan Mollah, Dr. Shafiqur Rahman Barq
and Shri Abdul Rashid Shaheen are associating with this.

THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF INFORMATION AND
BROADCASTING (SHRI PRIYA RANJAN DASMUNSI): Mr. Speaker, Sir, the UPA Government
1s equally concerned with the Haj yatris. All possible arrangements had been made last year. This
year also the Government is considering the matter. The Government is neither overlooking it nor
ignoring it. Understanding the shortcomings of last year, appropriate steps would be taken by the
concerned Ministries][KMR24].




MR. SPEAKER: You have got your response. Please cooperate.
... (Interruptions)

MR. SPEAKER: Shri Gangwar, you have to give notice. You have to follow rules. I cannot allow
the second matter.

... (Interruptions)
MR. SPEAKER: Then, I will have to adjourn the House.

... (Interruptions)
MR. SPEAKER: The second is about allegations.

... (Interruptions)

MR. SPEAKER: You know the rules very well. TaR Sfi, 39 Heqem@rE qrar A diferd| gORT AT
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